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He said:

“Unfortunately, we have not been
able to start re-processing of spent
fuel from Tarapur reactor due to
extraneoug political considerations.”
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REFERENCE TO THE SEALING OF
GURUDWARA NANAKPURI IN
MEERUT

SHRI JAGJIT SINGH ANAND
(Punjab): Mr. Deputy Chairman, Sir,
I am thankful to you for allowing me
to mention a rather delicate matter,
that is, the sealing of Gurudwara
Nanakpuri of Meerut by the police on
the 10th of January, 1980.

I am saying that it is a delicate
matter, because, on the one side, the
Sikh community is involved and om
the other, our backward or oppress-
ed brethren, the Balmikis of Meerut,
are involved. I am a person, though
by’ birth a Sikh and by culture alse
perhaps, but by belief I am an atheist.
The way the situation is developing, L
do want to draw the attenion of the
House to that unfortunate situation.

Now, Sir, the facts of the case are
that about two centuries ago, an
Udasi sadhu’ established a gurdwara
called Nanakpuri after the founder of
the Sikh faith. For the first 150
years there was no quarrel about the
whole matter. But about 25 or 3¢
years ago, when the Sikhs had moved
from Pakistan and a Singh Sabha was
formed, a ‘pacca’ gurdwara was built
Earlier therg was a ‘Kacha’ type of
structure, a cottage type, in which
‘Guru Granth Saheb’ was there. As
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far as the importance of this place for
#he Sikhs is concerned, it had two
printed copies of the Holy Book, and
earlier a hand-written copy of the
Holy Book. That points to the fact
that it is an old institution. As far
ag our Balmiki brethren are concern-
ed, one of the sadhus who was highly
respected was cremated there. His
samadhi is there, The whole trouble
is that there is a samadhi for the
Balmikis and there is a Gurudwara
for the Sikhs at the same place. This
trouble was there earlier also. But at
the time of the previous interim
Government, there was some under-
“standing between the Akalis and the
then Prime Minister and on his ins-
tructions the then Chief Minister
allowed that the Gurudwara be un-
~sealed and things were rather quiet.
The Gurudwara has again been sealed
since the 10th of January, perhaps be-
eause the then Prime Minister and his
men in UP. lost all interest in the
Gurudwara, At present Bibi Rajinder
Kaur, a Member of our House, and
Sardar Gurcharan Singh Tohra, who
heads the Sikh Gurudwara Praban-
dhak Committee and who has been a
Member of this House ag well of the
Lok Sabha, have both courted arrest
about the sealing of the Gurudwara.
They are in Meerut jail. One of my
eolleagues informed me that Bibi
Rajinder Kaur has sent a telegram
stating that her presence should be
ensured in this House, I have not
Been able to confirm it. Sir, we have
brecedents also. When Kumari Saroj
khaparde was arrested in Nagpur,
she was summoned to attend the

sHouse, You will recall how strongly
we raised this point and how she
was summoned from Tihar Jail and
brought here. If there has been a re-

» quest from Bibi Rajinder Kaur, then
my first submission is that she should
ke brought here and allowed to attend

.ihe House. My other point is that
Some way should be found so that the
legitimate interests "of the Balmikis
who have a Samadhi and a temple
theve are looked after and the feel-
ings of the Sikhs who have two holy
beads should be assuaged, For the
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knowledge of the hon. Members, I
may say that Guru Garanth Sahib,
the holy book, is considered as Guru
Incarnate, the living Guru. There-
fore, there are certain rituals which -
the Sikh community performs every
day in relation to Guru Garanth
Sahib in the morning as well as in
the evening, So, in this situation,
which is rather a delicate situation,
1 would urge that there should be
immediate intervention by the Gov-
ernment. There can be a common
committee which would have 3 repre-
sentatives of the Balmikis, 3 represen-
tatives of the GQurudwara people with
some eminent persons who can even
be nominees of the Government and
who have the confidence of both. I
would suggest that there can be a
Sikh who has the confidence of the
Balmikis also, by birth or association,
wilp can be the seventh man. I am
not at all in favour of involving any-
body in the dispute. Buf, so far as
the right of the performance of Sikh
rituals is concerned, it is serious -
matter, The Sikh being a minority
community, they are very touchy
about such matters, There is a long
history behind them since the British
times. Whenever such matters have
been raised, ultimately it is the Gov-
ernment only which had to come
down on its knees, whether it is the
British Government . or a subsequent
Government. Therefore, 1 Would urge,
as Shrimati Rajinder Kaur has ex-
pressed her wish to attend this House,
she should be allowed to come to this
House and make her contribution. te
the session. Secondly, steps should be
faken to ease the situation, to unseal
the Gurudwara and to appoint a
committee which would enjoy the
confidence of both.the parties. Other-
wise, there can be this agitation and
this state of tension can lead to some-
thing worse which I and my party
bhave firmly stood against in this
country. It is because of this that T
crave your indulgence and the indul-
gence of the House to ses that some
urgent measures are taken. 1 was in-
formed during the lunch interval that
the people who are carrying on the



A

161 Budget (General),

tﬁ?ﬁgs and which they have neglected
till now.

Sir, what is to be discussed here,
I @m wondering. The Finance Minis-
ter has said in para 3, and 1 quote:
“The Interim Budget and the Demands
ror Grants being made available to
hon, Members reffect by and jarge the
continuation of on going expenditure
sanctioned earlier and certain mini-
mum unavoidable changes. So, what
are we to discuss here? Have we not
discussed thig Budget last year here
and also in the Lower House? We
have had a very lengthy debate here.
we had discussed al] the aspects of the
last Budget. And what is there to be
discussed now? And if youy want to be
earnest, let us change the sides. Let
‘the Janata Party which gave this
Budget, which is a bigger part of the
whole thing, sit there, and you people

sit here. And they will make all the
speeches,

SHRI SHYAM LAI, YADAV (Uttar
Pradesh): You support it from there.

» SHBI GHANSHYAMBHAI OZA:
Nothing is to be discussed. But after
eil we know that expediency and

exigency works much.

Now, Sir, I would like to draw the
altention of the hon. Members to cer-
‘tain things. As T said, it has become
a fashion to geride the previous Gov-
ernment for whatever is happening
in this country nowadays. It is true
that the previous Government might
have committed some mistakes, mis-
takes of omission and commission
during the short tenure that they were
in office and in any humble opinion
they have been richly paid for that
But is the present position the outcome
of the IAst two and a half years only?
I am just humbly asking for this ques-
tion. Or, is it the cumulative effect
of all that we have done after we
attained freedom in this country and
so many Governments came to be for-
med under the Constitution? It is no
use laying blame on 5 particular Gov-
ernment for all the ills that we are
faced with today.

1244 RS—6
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Now, the Finance Minister, as T said
in the beginning, like his other col-
leagues, has not lost the oppurtunity

of pouring abuses on the previous
Government. The President’s Address
also what we have found is the type
of a speech which should have been
delivered from an election platform
rather than given to the two Houses
of Parliament by President. Here
alsoc the Finance Minister, in the first
place, has thought it fit to lay the
blame on the previous Government
for all the ills that we are confronted
with today. I wil] read some of these
things. He has saig that they have
allowed this economy to drift through
inaction, mismanagement and stagna-
tion. Then he has further stid that
there has been poor management, law"
and order problems and disturbed in-
dustrial relations. He further goes on
to say that they have inherited a
highly explosive and inflationary eco-
nomy. $So many things have been
said. After pouring all these abuses
on the previous Government it seems
good sense has prevailed upon the
Finance Minister. It seems that he is
nervous bhecause in the foreseeable
future he will not be able to golve all
the problems. It ig so difficult. I
know hig difficulties. It is not so easy
ta solve all the problems that we are
faced with today. At present you
are able to say that during the short
time available to us it is not possible
to do all these things. You can seek
shelter under that excuse. But that
excuse is not going to be available to
you for a pretty long time. The prob-
lemg that this country is facing are
very serious. We have economic
problems, social problems and so many
other types of problems arising ocut of
them. Even international problems
are there. Therefore, ha has taken
this shelter. Butf, some good sense
has dawned upon him and he has
clearly come out with the suggestion
that this is not the time for indulging
in mutual recriminations. After having
indulged in such bitter recrimination

. the Finance Minister approaches the

House with this request: the real
challenge is to evplve a viable national
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consensus for solving formidable prob-
lems now facing the country. In this
vital national task we seek the active
co-operation of al] sections of the
Hcuse. I welcome it. I am not going
to say that because he has abused the
previous Government he cannot ask
for it. I am not going to take any
shelter under that. I want to extend
full co-operation to the Finance Minis-
ter for solving the huge problems that
are facing this country. But, is he
aware of the implicit commitments
that he is making when he is asking
for this co-operation? What zre the
implicit commitments? In my humble
view the implicit commitments are
that they will preserve the democratic
norms of this country. All these insti-
tutions must function democratically
vot only in letter but also in spirit.
Only then I think he will be entitled
to ask for the co-operation from all
the opposition parties. . I think he is
aware of this implicit promise that he
has held out. It is very easy to go
by the letter of the Constitution but
it ie not only the written Constitution
that protects democracy or makes it
function properly and efficiently, it is
the spirit of the democracy. One of
the political thinkers of the West
rightly once observed: ‘“What is hap-
pening in India today? They have
only taken forms of democracy, life-
less forms of democracy from the
West, like legislatures, opposition,
Question Hour, Budget speeches and
No-confidence motion and all these
things.” These are only the forms of
democracy Whether they are at the
State level or at the Central level;
they are only forms of democracy.
Where is the true spirit of democracy?
If we want to make democracy run
successfully and if we want to give
. proper direction to the people, then
we have got to take care of the real

. Spirit of democracy which is not only

the letter, as I said, but so many con-
ventions, healthy conventions, tradi-
tions and so many things will have to
bz looked into and properly preserv-
ed. In India, of course, we have got
Yorms of democracy. Gandhiji also
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s5id when we won freedom—he warn-
ed us—that self-discipline, not dis-
cipline imposed from above, is the
gsine qua non, for running democracy
successfully. I must be more cons-
cious and aware of 'my obligations
than my rights. What is happening
today, the way we are functioning? I
am not pointing an accusing finger at
any one of the political parties. All of
us, tll the politicians in this country
including myself are guilty in not
bringing up rich traditions and con-
ventions to run a healthy democracy
in thig poor vast country. We have
completely ignored them in search. for
power. For capturing power knocked
out the very foundations on which a
healthy democracy can survive,

What is happening today, the way
we people, including myself—kindly
don’t take that I am against any
political party—are behaving in this
House or in the other House? With all
these defections, insubaordination in-
discipline and all sorts of things, how
do we expect these democratic insti-
tutions right from gram panchayat,
municipality to State Assemblies, tc
behave properly? What is the pattern
of behaviour that we are laying before
them? What is the example we are
placing before them? Insubordination
and indicipline grow in all the insti- -
tutions right at the boitom.

So, I was saying that not only the
written letter of the Constitution but
slsc spirit has to be observed, If we
behave in a different way, we cannot
expect all these democratic institu-
tions in the country to behave in
a disciplined manner. If an accusing
finger can be pointed {swards the top
leaderg amongst us for corruption, .
how do we expect lakns of karma-
charis, government employees, to be
vpright and honest? If the highest
amongst us or his relatives for that
r.atter can be accused of corruption,
rot only on flimsy grounds but for
something which people also see for
themselves, how do we expect these
lakhs of karmacharis and employees
at the lower leve] to be above all
these things? Hence, Gandhiji said

i
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‘Not tonneg of sermon but an ounce
of practice would be proper.’ Today,
when we go to the people and ask
them ‘Why do you behave like this?’,
they say ‘What is the behaviour pat-
tern that you are putting before us?’.
They say ‘It is you politicians who
ere behaving in this irresponsible
manner and all kinds of charges are
keirg levelled against you'. Hence,
the question is: ‘What sort of pattern
we are exposing before the new gene-
rotion?’ This is not a healthy one,
Therefore, all of us should combine
to solve some traditions, rich tradi-
tions. You will have to pay the price
for this. It does not matter if in this
poor country, you want to run demo-
crecy on a sound, heaithy line. You
cannot say that you shuuld go to a
court of law and probe everything.
TLis ig not a proper apprcach. We
know, in healthy democracies, as soon
as something comes up, they retire
voluntarily. They do not want peo-
ple to go to a court of law and prove
it. We know how difficult it is to
prove in a court of law and every-
thing, Hence, I was suggesting that
when the Finance Minister js asking
for co-operation from all sections of
the House, we should extend that =o-
operation. But I think, Government
also should come ogut with this healthy
attitude that no matter what price
they have to pay, the highest amongst
us, we should observe certain norms
and rich traditiong on which demo-
cracy can be run in this poor country.
Sir, I will not take much time of the
House. But as I said, we are passing
through very critical times in our
history. When a house collapses, it
does not collapse brick by brick. It
collapses all of a sudden. When fa
merchant goes into liquidaticn, he
goes into liquidation all of a sudden.
Hence, we should also be caveful. If
you want this country to prosper and
the people at large to grow in every
respect, we shail have to, ag I said,
look round and see that we, by our
own practice and by our own be-
haviour, lay pattern for the rest of
the country to follow. I know the
task of the Government is very formi-
dable and unenviable. If you want to
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solve all these things, under rule of
law, under not imposed discipline,
but discipline which comes from in-
side from every person in India, then,
we shall have to start, some day, lay-
ing down a good pattern of life and
behavious. As I said in the beginning
there is hardly anything to be dis-
cussed in this Budget. We have al-
ready discussed it  threadbare last
year in this House and in the other
House. The Finance Minister also
does not expect us to do any more
exercise. But since he haz indulged
in very cheap vituperations and in
the same breadth has sought cur co-
operation, I was inclined to make this
humble suggestion. We know how
the common people are suffering.
Prices are going up. Let us not go
into the question as to who is res-
ponsible for this and what are the
factors which led to this inflation,
Leave aside that question. Look at the
hard realities and the hard facts.
Unemployment is increasing. Prices
are going up. The law and crder
situation is very grave. You may
have inherited it. I do not say, for a
moment, that you alone are responsi-
ble for this. It is a cumulative resuit.
It has been increasing over a period.
It has deteriorated day by day. The
common people are at their wit's end
today. Take, for example, the cities.
They are all getting ruined. There are
slumg and footpaths are not spared.
Go to a city like Bambay, Calcutta or
even Delhi. What do you s=e? Slums
are coming up anywhere and every-
where. Life has become precarious.
How can we solve all these huge
problems? How we can afford to be
complacent about their solution, I
wonder. Each one of us should feel
guilty about the present position {for
which, as I have said in the beginning,
all of us are responsible, Those who
have chosen to dabble in the public
life in this country right from the
freedom movement days, all the poli-
ticians cumulatively are responsible
for the present state of affairs. There-
fore, before it is too late, I think all
of us should put our heads together

and build up healthy, rich traditions
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in which a democracy can function
and survive. Gandhiji used to.say—
we]l before we atatained freedom—
how the legislators should behave,
how the Ministers
hiow the people should behave, Noth-
ing had escaped his notice.

exercised austerity, behaveq 1in a
simple manner, how could vou expect
people to tighten their belts and pay

He said |
to the politicians: Unless you people |
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should behave, .

through their noses all these direct :
and ijndirect taxes, particularly when !

you people, in their view, are leading
a very luxurious life, ostentatious
life, indulging in al} sorts of ostenta-

tious demonstration? Therefore, ycu
should always put utmost emphasis
not on sermons, but on practice. An

ounce of practice, he used to say, is
better than tonnes of sermons, “When
people approached him for a mes-
sage, he said: What message could I
give? Look at the way I am living.
If you do not take inspiration from
the way I am living, if my way of
living is different from What I say,
my saving is absolutely useless,
meaningless. Therefore, lock at the
way in which I am living. There are
crores of people who are suffering.
We know what is the percentage of
people living under the poverty line.
It throws a lot of burden on us. In
all earnestness we should set 3
good example. We should demons-
trate to them that we are parties to
their suffering. We are not asking
them to suffer alone but we also
participate in their suffering. If we
are living in prosperity, if we s&re
living ostentatiously and then asking
the people to gird up the loins to
bear the burden Jof development,
pay direct or indirect taxes, I think
it is not fair. Look at the figures of
the public debt. They are running
into crores of rupees. Public debt,
my God, I was surprised to see it
mounting year after year. I do not
mind it. An industrialist or an en-
trepreneur or a good merchant if he
gets better returns from the loans, it
he produces more than the interest
paid by him he may raise a loan. In
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the same way, I am not getting ner-
vous only because of the amount of
public debt that is going up, pro-
vided we take care to see that what-
ever investment is made, it gives
better returns. What is happening
today? Our public sectors in which
we have invested crores of rupees;
what is their state of affairs because
of indiscipline, because of lack of
proper work, because of not taking

eare of iInventories and so on? I
won’t go into all those details, it is
not necessary at thig juncture, but
see what is happening. The poor
country’s inVestment is not giving
even proper return. At whose cost

are we indulging in all these things?
It is at the cost of our poor people.
All our Dbanks, our Government
Secretariats, all our Public Institu-
tions are over-staffed. At whose
cost? The poor people are bearing
the burden, they have to pay excise
duty even en some sugar or tcbacco
that they are consuming, So, we
have to take care to see that what-
ever money Wwe invest ig not nonpro-
ductive. Either in terms of services
or in terms of production of material
goods, it must give us proper return.
If we are not geiting prover return,
we are pushing this couniry in a
state of affairs from which jt wil] be
difficult to return. Sir, I was talk-
ing about the public sector. Take

Electricity Boards, for example. Their
lossing are runnig into crores of
rupees now. They toock 1loans from

the Government. Now by legislation,
they have so managed that all these
loans, on which they have to pay
interest, are to be converteq into
shares. And then they can throw up
their hands and say to the public ex-

chequer: ‘Well, here we have been
you shares. We do not make any
profits. Therefore, we will not give

you any dividend. Then they will
take some satisfaction that they are
not earning profits and therefore they
are not giving any dividend. But
we have given the huge loans worth
crores of rupees and there is no
return to the community. In a
{natter like electricity or energy,
it is g suppliers’ commodity,
sellers’ commodity and not a pur-

€
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chasers’ commodity  because  the
energy is much in demand. Even
there we cannot take care of run-
ning them economically. TLook at the
inventories. Look at the Coal India.
How many examples should I give?
Crores of rupees not giving any divi-
dend in any form. .

I accept the promise that the Fi-
nance Minister has urged from this
House. But let him also offer proper
credentials that he is serious about a
seeking cooperation from a]l sections
of the society by putting his foot
down strongly on inefficiency, insub-
ordination, wastage, leakage and all
those things. If you stop these
things, it will not be necessary even
to impose more taxes if you plug all
these points on leakages where huge
wastages are taking place.

Sir, I am thankful to you for giving
me an opportunity to ventilate my
views. The Finance Minister has
said that within weeks he will come
forward with a full-fledged budget.
He has not yet appointed the Plann-
ing Commission, When he will
appoint the Planning Commission,
when he will finalise the Plan and
when he will come, I do not know.
He has found three months’ period
short. Anyway, I request the Finance

. Minister to be earnest about what he

has saig and leaving aside party
considerations, he should see that this
poor country makeg progress in every
direction, Thank you very much,

PROF. D. P, CHATTOPADHYAYA
(West Bengal): Sir, I wish I could
entirely follow my esteemed collea-
gue, Ozaji, in discussing and asses-
sing the budget in an absoluiely non-
partisan manner. But, fortunately
for democracy, it is essentially a
party-based system and party-based
government The government chan-
ges, the party policies and priori-
ties also do change. Therefore, we
have to take a party-wise but mnot
necessarily a partisan view in the
direction. Thank you very much,

It is partly true that it is not a
full-fledged budget and therefore we
cannot go into the merits and de-
merits of the budget in a way in
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which we ordinarily do when a full-
fledged budget is presented before the
House. But I find, both from the
head-wise allotments and policy
statements, a definite shift in the ori-
entation and also in policy priorities
of Congress(I) Government as distin-
guished from the Janata Government,
which misruled the country for two
years, and four months’ of the Lok
Dal Government which did not rule
at all. These almost sryptic remarks
speak of the situation what happened
‘n the last two years and nine months.
Since [ share Shri Oza’s view that our
criticism should pe tampered with
constructive suggestions. I do not like
to indulge in vituperatives unnecessa-
rily. But a bad Budget should be call-
ed a bad Budget and a good Budget,
deserves support

Sir, the policy statement and also the
aliotment figures show that it is a
pro-poor, production-oriented and fair
distribution-ensuring budget, I would"
show the figures in support of it, It
is a pro-poor, production-oriented and
fair distribution-ensuring Budget. It
hag to be noted that when the Janata
Governmeént was in power the main

- plank of their election campaign and

also policy making, to start with, was
against prosecution, persecution, free-
dom and also pro-rural, pro-poorbias,
These platitudes were publicised day
in and day out through mass media.
For example, I find that we wWere as-
sured by the then chief of the Gov-
ernment. Morarjibhai, himself that
within ten years from 1977 unemploy-
ment problem would be not gnly tack-
led but would be more or less solved.
I did not like to embarrass the then
Primg Minister with figures. The
Prime Minister was planning Minis-
ter at that time, also in charge of
statistics, At the eng of the first year
I asked one day Morarjibhai about the
unemployment figure, Hg refused to
give the figure, Then I suggested the
figure. He said the hon’ble himself
knew and, therefore, he need not give
the figure. That is a funny way of
answering a serious question put not
oqu to the planning Minister but the
then Prime Minister, He knew very
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well and we al] know very wel] that
the figureg Wwere not very flattering
from thig point of view and not con-
sistent with the promise. The main
point was that unemployment would
not only be tackled but would be solv-
ed within ten years.

Sir, in 1977 the number of register-
ed unemployed was 138 lakhs. It
rose fo 144 lakhs. Sir, as you know
that in our vast couniry not of un-
employed pecple do not and cannot
have their nameg registered. There-
fore, the real figure would be much
higher than this one, My provisional
calculation is that it is nearly 153 lakhs
-when the misrule of Jamata followed
by no rule of Lok Dal which ended
in December 1979, So look at the gap
between the profession and the prac-
tice, a point my friend, Ozaji, very
rightly harped on. If between pro-
fession and practice therg is no mini-
mal integrity, parity or conciliation,
naturally neither our figureg nor our
policies are taken by the people, cer-
tainly not the Members of the House,
seriously. i

Then, Sir, I am also grateful that
Ozaji, like a very responsible parlia-
mentarian—he has had a distinguish-
ed innings both at the Centre and the
State—admitteg that the falls and
failings of the Governments are not to
be attributed to one single party. I
agree, but this was the point which
wag being harped upon by some of his
colleagueg for the last three years
again day in anq day out. But what
figures are there? He would be
knowing more than anybody else that
when this country was free in 1947,
food production was 47 million tonnes.
In 1950 it was 70 million tonnes, in
1976 it wag 121 million tonnes and it
went up to 128 million tonnes in 1980,
But suddenly the infra-structure of
the Green Revolution was not laid
overnight either by Janata or Lok Dal
or by the curious amalgam of the two.
So, before we criticige other parties in
a Blatantly partisan manner ang rea-
lise the advisability of taking a
national view, I think we should re-
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mind ourselveg that this change of the
couniry hag not come overnight, Also.
we all know that with Japan on the
one side and the UK. on the other,
India is the country which has the
largest number of technical personnel
whether in engineering or in the medi-
cal field. This was not done over-
night and it could not have been done
if the Congress did not do anything in
the last 32 years ag some of our Oppo-
sition friends have been saving day in
and day out knowing full well that to
be neither true nor in accord with facts
and figures, Vil
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The former Government had been
harping, also day in ang day out, on
the problem of integrated rural deve-
lopment. A very admirable thing!
Thig is a theme we have inherited —
and we are proud of that inheritance—
from Gandhiji, that India is in the
village and not in the town. But un-
fortunately the Janata Government or,
a major component of it, particularly
represented by Lok Dal, by “rural
people” they mainly meant the rural
rich people-—owners of tractors and
harvesters needing diesel and not the
people who are landless labourers, It
is these landlesg labourers, these Hari-
jans who have been oppressed most,
evicted from theiy own grounds sad so,
when the Kisan rally wag organised
here in Delhi what we witnessed is
not the gathering of the poor land-
less labourers but a gathering of the
tractor-owners, harvester-owners, die-
sel clamourerg and the representatives
of the rich and very rich pesople. Sir,
I fing that for integrated rural deve-
lopment the money allotted in the
Budget of 1979-80 wag Rs, 273 crores.
But what was the amount spent? Only
Rs, 131 crores. So much fanfare was
made and a big figure wag announced
but when it came to the question of
implementation, so much of political
bickering and a colossal administrative
inefficiency wag there ang they could
not spend the money, even half of
what was allotted for it,

Now look at the Budge! of this Gov-
ernment. It is sober and realistic. A
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provision of Rs, 145 crores has been
made and I hope these Rs. 145 crores
will be spent., There are ger-
tain problems which have to
be locked into because I find
the previous two Governments have
left behind a trai]l of devastation, fai-
lure, oppression and inaction—a series,
I am glad to say that a Cabinet Com-
mittee hag been formed to revamp the
economy. Revamping is absolutely
calleq for. Why? Because the indus-
trial production is stagnant. I think
‘stagnant’ is not perhapg the right
word, it is nil this year and compared
to 1978 gnd 1979 when the agricultural
production increased gver the previoug
yvear by 3.4 per cent it is now minus
6 per cent. It may be due to drought—
I do not deny that. But this is a very
important factor to be taken into ac-
count. And an jnvestihle surplus is not
being generated in the country. Sir,
when this Government left in 1977,
trade was surplug for the first time
after 16 years—and that two against
the Jackdrop of a high global infla-
tion. Now they have left trade manage-
ment excellent, unprecedented; the
trade deficit is reaching Rs. 2,000
crores! I do not know what my col-
league, Mr, Mukherjee, the Leader
of the House, will say. I do not know;
it may have exceedeq Rs. 2000 crores.

3 p.M.

ZTHE MINISTER OF COMMERCE,
CIVIL SUPPLIES AND STEEL AND
MINES (SHRI PRANAB MUKHER-
JEE): It may exceed Rg, 2,000 crores.

PROF. D, P. CHATTOPADHYAYA:
This is how the economy is being man-
aged. Raw materials were being im-
ported; production wag lagging. What
did they do? Inflation was furiously
spreading, but they had no plan to
fight inflation. They had only some
tactics. Ang what were the tactics?
To import anything you like, A poor
country never importg any and every-
thing. You cannot produce; therefore,
you import, taking advantags of the
very comfortable foreign exchange
position. Now this comfort is a very
short-lived one, It is not because of
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our performance that we have this
comfortable foreign exchange position.
It is because of the remittances from
the Gulf areas. The Gulf areas will
not be what they had been. Oil is
drying up. The invitation to the
foreigners there will not be what it
had been in the first few years. You
look into a report in today’s papers.
The report ig that the remittances from
the Gulf areag to differeny nationalis-
ed banks have started going down. So
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temporarily we have thig favourable

foreign exchange position. But what
you have done .is to import and im-
port. Import is purely an ad hoc and
tactica] approach. It is not policy-
wise fighting inflation. You do not
increase production; you import, Dur-
ing Mrs, Indira Gandhi’s earlier re-,
gime for eleven years, coal wag mnot
imported; it was exported. You could
set up washeries; but you did not do
that. Your simple answer was: Im-
port coal. Import the raw materials.
Don’t bother about the production go-
ing down; production fall you neglect,
I know my distinguisheq friends, so-
cialist friends, or ex-socialist friends,
were there in the previous two Gov-
ernments. They must by knowing the
first lesson of socialism. particularly
of Marxism. Production justice is the
first; distributive justice is the se-
cond. Unlesg you produce more, what
you distribute is not justice. (Inter-
ruptions) Sir, think of Russia, There
the revolution took place in 1917 and
it is only after 45 years, ie., in 1962,
that white bread was available to the
people. For forty-two years they did
not get white bread, and in the nams
of distributive justice when thepn ask-
ed for white bread, they said, “Pro-
duce white bread, create conditiong for
producing white bread, and then you
ask for it’ ‘The socialist friends in
the Janata Party and the Lok Dal
Party indulged in populism, not socia-
lism, only in rhetoric, not in economies,

Therefore, Sir, where have we land-
ed: Now because of the higher oil
price, 70 per cent of the foreign ex-
change "earnings whether by ‘way of
trade or remittances, hag to be divert-
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ed to oil purchase, So, you are left
with only 30 per cent. With 30 per
cent of your total foreign exchange.
you cannot import even half of what
you were importing for the last two
years. What happened? Had that Gov-
ernment thought of this problem? If
70 per cent of your tota] foreign ex-
change earnings whether through trade
or remittances, had to be set aside for
the bare minimum necessity of import-

ing oil, then what do you do for the

rest? Sir, this is thg question.

Now, the public sector, Oza Ji has
righitly mentioned that the public sec-
tor has been badly neglected, sadly
neglected. Their having been neg-
lected has not led to productive justice,
I will give you an example of the
National Textile Corporation. In 1870,
1971 and 1972, one after anocther, as
many as 100 textile mills fell sick, and
the Government was forced to take
them over. The Government was
nursing those mills through NTC,
the public sector corporation, incurring
losses, and it forced the owners of the
healthy mills who made thcse 100
mills sick, to produce standard cloth.
For the last six years, Sir, they have
been coming to the Congress (I) Gov-
ernment—or the Congress Government
at that time-—asking for exemption
from production of the standarg cloth,
the poorman’s cloth, and they were
told, ‘No, you have to do it, it is a social
obligation.” What my esteemed friend,
Mr. George Fernandes, the Socialist,
did was that he allowed what was re-
fused for the last six years, So, now
the standard cloth is being produced
by the NTC, the public sector corpo-
ration, already sick, carrying the legacy
of the sickness created by the owners
of the healthy mills, and the healthy
mills are getting realthier and their
owners even fore healthier. This is
the socialism that we have witnessed
in the last three years

Sir, you are very well experienced
in the field of both administration
and also.finance. You must have
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your friends in the textile sector or
the jute sector. You ask them. They
were never so good as they were in
the last three years. You look at
them. The balance-sheet does not
show very much; it more suppresses
than expresses, but even then, Sir,
wise people will get to know how
good they were in the last three
years both in textile and jute. Now
they are free from the production of
the standard cloth, That was the poor-
man’s Government, the Janata Govern-
ment. Some times they did not like the
expression of the Janata Party Gov-
ernment. They were very fond of
being called the Janata Government.
This Janata Government discarded
the Janata wvastre also and foisted it
upon the sick NTC.

Secondly, Sir, whenever there is
a problem, if you expose the public
sector to the unequal competition of
the private sector, what can they

do? If there is some problem of the
Coal India, you say, “No, ng prob-
lem. You just import coal from

Australia”, That is what my friend,
Mr. Biju Patnaik, did. It was not
done in the last 25 years, Sir—this
import of coal, ready-made coal from
Australia. I am glad there was resis-
tance at that time, at least a mild
resistance—who careq for that?—in
their party. So it was your panacea,
simply because fortign exchange was
there, as if foreign exchange is the
answer to production deficiency, high
inflation and administrative failure
of the public sector corporations.

Sir, one good thing is that the
public distribution system is %being
re-emphasised by - this Government
very much. It Has to be strengthen-
ed. But the public ditribution sys-
tem cannot be strengthened by only
the strength of the Central Govern-
ment. The State Governments have
to be involved. And I am glad that
the Centra] Government has taken
the initiative for involving the State
Governments. :

Sir, if the economy has to be re-

' vamped, the energy sector needs pri-
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ority attention. Almost all the State
Electricity Boards are nearly bank-
My friend Ozaji has also re-
ferred to it. But what is the cause of
this? The electricity which is gene-
rated is supplied among others, to
the rich peasants, and the tax collec-
tion is nil. So when that sensitive
question comes up, eberybody is shy.
Particularly the Lok Dal lobby was
very vehemently insistent on this
point that it should not be done.

SHRI SADASIV BAGAITKAR
(Maharashtra): What percentage of
the electricity genefated goes to

- agriculture and what percentage goes

N

“

to industry?

PROF. D. P, CHATTOPADHYAYA:

More competent and more informed
people are there. But I am sure the
figureg will not be encouraging for
you,

SHRI SADASIV
Why distort facts?

BAGAITKAR:

PROF. D. P, CHATTOPADHYAYA:
I am not gistorting facts. I am under-
playing the figures. The Minister, I
think, will correctly put it. But, Sir,
as a former Chief Minister, Ozaji
must be knowing why the State Elec-
tricity Boardg are sick. It ig because
people who use electricity do not pay
for it. And if you ask them to pay
for it, they may go against you poli-
tically. So everything is decided on
political or pseudo-political considera-
tions. And a soft Government, a
coalition Government, a conglomerate
Government cannot ensure the need
of the economy, the needs of the
poor people in particular. So, Sir,
the energy problem has to be takled
on a priority basis. There ig a sort
of vicious circle, Originally it as
just a circle, Transport bottle-neck
means no coal to the electricity plants,
Therefore, electricity cannot be gene-
rated. Therefore, transport, particu-
larly railway transport, cannot move
fast. Therefore, no coal. Originally
we heard of a circlee Now we are
confirmed that quring the Janata rule

it became a vicious circle, so much
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so that coal import, ag I said, had to

be resorted to. But where from? It
is from Port Hedland in Australia,

(Interruption) Poland, yes. But
think of the frieght charges from
Polang and Port Hedland., It will not

be comparable. So, this ig the Janata
answer to the energy shortage or the
bankruptcy of the State Electricity
Boards. So all these were constraints.
on production. Ang if foreign ex-
change hag to be diverted, threc-
fourths of it—I tell you it may be
even more than three-fourths in one
year’s time—then the money that you
are left with is not enough to bring
the immediately required raw ma-
terials to sustain production in many
crucial sectors. So these ray ma-
terial ghortage problemg are alsg very
serious, So when you think of pro-
dqction constraints, it ig not only elec-
tricity and coal but also transport
bottle-neckg and ray materialg shor-
tage, apart from bag distribution be-
cause of the inefficiency of the Gov-
ernthent. Despite all these thingg I
find that the Central Plan size has
not been touched by the present
Government, Shri Venkataramay, hag
produced a Budget in  which
under the head of Centra] Plan the
total allotment has been shown as
Rs. 6,573 crores. The figure was only
Rs. 6,000 crores in the Budget of the
Previous Government, This means
that the budget allotment under this-
head hags gone up by nearly Rs. 560
crores. I welcome thig feature of the
Budget., The gize of the Central Plan
hag not only been not touched, put it
has been augmented.

The second positive feature of the
Budget is also most welcome, They
have decided to reduce public expen-
diture. Ozaji referred to austere
economy. Austerity can be brought
about in many fields. Firstly, public
expenditure has to be cut down, But
it has to be noted—ang I am very
glad to note that—that programmes
like food for work hag not been
affecteq thereby. Thig programme
has been given a high priority and

\
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‘more money hag been allotteq for that
scheme. This is very good.

I would gubmit to you and through
you to the Government that they
must take note of one ugly ang un-
fortunate  fact, namely, doing
politics with poor man’s fortune.
There are instances of using good
for work programme in g bla-
tantly partisan way whereby peqple
are gingled out to suit the political
convenience of particular Govern-
ments, Some people are discrimi-
nated against simply because they
belong to the opposition party per-
suasion. Otherwise it is a gogd pro-
gramme and more allotment wunder
that head ig welcome. But the most
unwelcome feature of this programme
is to use it ag anh instrument for poli-
ticking in many Stateg, In West Ben-
ga] it has peen widely and massively
resorted to for election purposes.
There it hag been used ag a vote
catching—one might as well say vote

* snatching——device. The poor should
be supported. But in the name of
poor men, this kind of politicking
should not be encouraged and patro-
nised by an unscanning Government
from the Centre.

The position of the economy is
clear from the total GNP figure which
hag gone down, It may be 1 per cent
or 2 per cent. It is alsp a disturbing
feature, I find many things have to
be done to improve matters. For em-
ployment generation food for work
programme is all right. But that is
not gnough. Some more thingg have
to be done. Particularly, public sec-
tor organisafions should be encourag-
ed and it should be seen that un-
utilised capacity of the public sector
corporations js properly utilised. This
cally for co-ordination between the
different Ministries.

But the malh point, I think, iy the
tax base and a reference to this has
been made by the Finance Minister
in his gpeech. I gm referring to hon-
receipt of taxes, Tax evasion, as we
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all know, Sir, is a very wide-spread
disease and the cause must be pro-
perly perused. Compared to the total
population of the country, the taxable
base is very narrow and the taxable
base being narrow, that base, whe-
ther corporate or individual, is being
overtaxed, Therefore, you will find,
Sir, that an Indian car which ig cost-
ing Rs. 52,000 in India, a comparable
car of that type you can have in the
USA, a high-cost economy, almost a
waste-based economy, for Rs. 18,000(~
The oil price, the petroleum price,
that we give in India is almost three-
fold, is three times higher than what
the Europeans and the Armericans
give. What I mean ;g that thig tax-
able base should be broadened. That
means that the poor people ghould
be assured of their income so that the
tax base is broader and the percen-
tage of the population below the
poverty line is reduceq, and they come
up. Otherwise, the overtaxed people
have a tendency to evade the tax and
the evaded tax in the form of black
money enables the hoarders to hoard
the surplug in production, We are
landed in a very paradoxical gitua-
tion, Unlike China, we can export
our food; unlike Russia, we can ex-
port food. Even Russia and China
are importing food while India can
export and hag partly exported to the -
neighbours. But even then, Sir, the
price rise is there the reason being
that there is a lot of black money,
untaxeq money, particularly in the
rural sector, Thig iy a very unplea-
sant diagnosis and with no amount
of softy-softy attitude it can be hand-

led. So, the rural gsector in particular< -

and the population in general should
be brought under the broader tax
structure. Otherwise, the small tax-
able base ig overtaxed and then eva-
sion would be there and the evaded
money in the form of black money
will ereate ang hag created 5 highe
price situation: So, a distribution
system, well gpread out, is one ans-
wer. But this ig an administrative
answer. A moTre basic and more
durable and an economic answer ig {0
see that the tax base is broadened and
that meang that the fight against
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poverty should be more determined,
more efficient, and should be not only
government-supported, but also orga-
nisation-supported. So, I do believe
that the Congregy slogan of 1971 of
garibi hatao iz basically a sound pro-
- gramme and I do believe that the
Congresg programme of 1975, that is,
the 25-point programme isg basically
a sound programme to fight poverty.
Unlegg that problem ig solved, the
tax base cannot be broadened and
more and more people cannot be
brought above the poverty line. Sir,
any sophisticated argument from the
Opposition or a clever balancing of
the figurey right and left will not
cure the ills of the country. I am
very glad that our honourable Fin-
ance Minister hag perused the pro-
blem in the right perspective and the
glimpses of his policy that I could get
in and through his speech are very
constructive, The emphasis on Cen-
tral plap is good and also the accent
on removing production constraints is
also good and foreign trade also re-
quireg peorientation. Otherwise, the
favourable foreign exchange position
based on remittances from abkbroad will
not last long and a big import of
inflation jg coming in another four or
five months’ time. It is because if
three-fourthg of our foreign exchange
has to be spent on oil, oil will not
come as oil, but oil will come ith
inflation, an inflation that is almost
unbelievable and as highly inflama-
tory s oil itself,

Thank you, Sir,

[The Vice-Chairman (Shri U. K.
Lakshmana Gowda) in the Chair]

SHRI SANKAR GHOSE (West
Bengal): Mr. Vice Chairman, Sir,
when the President’'s Addresg was
presented, the Government haq just
come and the President’y Address
mentioned that because of shortnass of
time, the economic policy could not
be gpelt out, and it wag promised that
in the Budget that will be shortly pre-
gented, the socio-economic programme
of the Government would be reveal-
ed, There was a lot of expectation
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about this Budget. Expectation was
there, because the ruling party had a
massive majority, the ruling party
wag not a coalition government; it
could, if it chose, implement a dyna-
mic and vigorous programme, Ex-
pectation wag there also because the
Finance Minister is not new to fin-
ance. He has handled economic port-
folios. The industrialisation of
Madras—now Tamil Nadu—is to a
great extent due to him_ He had been
a Member of the Planning Commis-
sion. And expectation was also there
because the Finance Minister had
said—that he would present 5 regular
Budget, not a Vote-on-account Bud-
get.

Sir, I do not know why he has pre-
sented a Vote-on-account Budget.
This ijs against the impulse, the in-
clination and the declared statement
of the Finance jfinister.  Sir, in the
Budget statement—it is said:

“I plead with the House to wait
until T come forward with 5 regular
Budget for 1980-81 in a few weeks.”

Sir, I read that again—"in a few
weeks”., It can be two weeks,
three weeks or four weeks, it cannot
be a few months. Sir, I @ not know
what the Finance Minister means
when he sayg this. If it is after a
feyy months then this expression that .
the regular Budget will be presented
within a few weekg is a mystifying
statement,

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI JAGANNATH PAHADIA):
Months, not weeks.

SHRI SANKAR GHOSE:. 1t s
‘a few weeks. You are saying ‘a
few months’. This is not in the
Budget statement I have here.

PROF. D. P. CHATTOPADHYAYA:
Weeks and months you know very
well, A P

SHRI SANKAR GHOSE: A few
weeks when they become a few
months—can it also be 2 few years?
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PROF. D. P. CHATTOPADHYAYA:
No, it cannot be . . . (Interruptions)

SHRI SANKAR GHOSE: This
statement of the Finance Minister s
8o uncharacteristic of him, because
he is a straight person. It is a mys-
tifying statement. I hope the Finance
Minister will explain this,

Now, Sir, the reason why a regu.
lar Budget has not been presented
against the Finance Minister’y inclina-
tion is well-known, They cannot
mention it. It is the State elections.
But he had to give varioug other rea-
sons, One of the reasons ig that they
are taking time to assess the damage
caused to the economy by the pre-
vious Government. Damage was
certainly there. That is why the pre-
vious Government wag thrown gut.
The new Government takes time to
assess the damage that has been caus-
ed by the previous Governments, gnd
then they will formulate the policy.

I had hoped that the present Fin-
ance Minister, who has a long experi-
ence, will not follow in the foot-prints
of ong of his predecessors, Mr. H. M.
Patel. Mr. H. M. Patel did the game
thing He camg with a Vote.on-
account Budget because there were
elections. Now, all the vices of the
Janata Party Government are, scru-
pulously and gteadfastly being follow-
ed by the ruling part. The Janata
Party violated the Constitution in dis-
solving nine State Assemblies. The
Congress (I) now says: We would not
dissolve 8 or 10 State Asgsemblies, but
nine State Assemblies, which the
Janata Party Government did. The
Janata Party Government through
Mr. H. M_Patel, presenteq 5 Vote-on-
account Budget, so that the taxation
proposals are concealed from the elec-
torate sg that the electorate may
vote on the basis that there will be
no taxes.

1t is a tax-less budget, but it ig glso

a hopeless budget. It is glso a colour-.

less budget, a lifeless budget, also a
directionless budget.

A budget is an economic event of the
first magnitude. A budget should
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transform the economy. A budget
shoulq act as a catalytic agent. A
budget should make a dent on
poverty. A budget should expand the
employment opportunities, A budget
should strengthen the base of our
self-reliance,

Shri Venkataramapn is a capable
person, He is capable of presenting
a good budget. But he has been asked
to go on a holiday. The politicians
have taken over. The econcmic Min-
istries are now in the cold storage.
All economic activities gnd plans are
taking a back-seat; Polities now
reigns supreme. First there were
defectiong. in  Karnataka. Then
there was operation in Haryana.
Then came Himacha) Pradesh.
That ig stage one. In stage two,
all the State Assemblies having Janata
Party Government were dissolved.
Stage three, is that everybody should
be in elections and all the energieg of
the Ministers will be devoted to the
State electioms,

The people of India have tg wait vp
till June. The message of thig budget
to the people of India, 1o the
unemployed, to the poor and to the
under-priviledged is that they have to
wait and that there are more pressing
problems about the State Assemblies,
about the ‘elections, about political
things,

Sir, one of the basic reasons that the
ruling party was voteg to power is
that the people wanted a Government
which shall work. The people wanted
a Government which shall deliver the
goods, which will solye the economic
problems. The Janata Party Govern-
ment came with a massive majority.
They started with commissiong in the
political field and with committees in
economic fields They could not solve
the economic problems. It is ynfortu-
nate that another Government, which
has come with a2 massiye majority,
which is not a coalition Government
and which is in a position to deliver
the goods, is deferring {p take any
decision becausg of political reasons.

Political considerations have over- =
whelmeq ouy life go much that though
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our gconomic situation is very grim, we
are paying heed only on political
‘matters. The Finance Ministey has
said that regular budget wil] come
after the plan allocationg and priorities
of 1980-81 are finalised by the Plan-
ning Commission to be appointed. Why
‘o be appointed’s Why not ‘appoint-
ed’ yet? If Planning Commission Mem-
bers are gppointed, that will not have
any effect on the vote. If you say that
taxation proposals are pot to be dis-
closed because that may have political
consequences, you are following the
Janata Party model. But Bihar elec-
tions and Uttar Pradesh electicns
should not holg up the appointment of
Planning Commission Members or the
constitution of the Planning Comrais-
sion.  Sir, this is something which
I do not undenstand. If there is a
political reason, everybody under-
stands. By all means, if you want
to conceal the taxation proopsals,
as Shri HM, Patel did, there is nothing
one can gay. In politics you are
following “Tit for tat’. But what is the
- reason for not Constituting the Plan-
mning Commission? Now, nobody knowg
‘whether the Sixth Plan js in operation
Nobody knows whether the old Plan-
ning Commission Members yho have
resigned are still there or not? 1Is
somebody holding the giscussions
about the 1980-81 Plan? The State
Assemblies which have not been dis-
solved are presenting their budgets.
Should not there be a discussion bet-
ween the State Governments and the
Planning Commission, There has been
no discussion this time at the level of
" Ministers. There has been giscussion
at the level of bureaucrats. Is it
healthy? The planning procase ig a
very complex process in which the
hopes and aspirations of the people are
involved, in which the true political
wisdom should be impregnated. And
- this time in the planning process, we
have only discussions at the bureaucra-
tic level. b

Sir, the Finance Minister has said
that after the plan allocations and pri-
orities are fixed by the Planning Com-
mission the regular Budget will be
presented, Will the Planning Commis-
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sion also tell the Finance Minister
about the resourceg position, about the
mobilisation of taxes? If you want to
give a reason why you are not present.
ing g regular Budget, then de not say
that the Finance Ministry has ng func.
tion. On the resources question on the
question of what taxes will be im-
posed, and on the question of mobili-
sation of resources, the Planning Com-
mission certainly hag a role to play.
Bu¢ the Finance Ministry has “he do-
minant role. But the Finance Minister
says that afte, the Planning Commis-
sion finalises the Plan allocation, then
the regular Budget will be presented.
Sir, in order to give an explanstion as
to why he ig not presenting 5 regular
Budget, the Finance WMinister even
says that they need some more time
to assesg the damage caused ty the
economy. For this assessment, you can
also set up a commission in the man-
ner of the Janata GGovernment,

Sir, the Planning Commission ig yet
to be constituted One of the state-
ments which Mrs. Indira Gandhi made,
not pfter she became the Prime Min-
ister but during the course of her
election, was that the Planning Com-
mission laterly "hag become non-func-
tional and that that is one of the rea-
song for our economic ills. And cer-
tainly the Planning Commission had
become non-functional. But at the
present moment, the Planning Com-
mission ig pon-functional, it is non-
existent. Mr. Raj Krishna went away.
Mr Lakdawala has resigned. And
other Members have resigned. At the
present moment, there is no Planning
Commission at all. So, from a non-
functional Planning Commission, we
have come to a non-existent Planning
Commission. But, I say that elections
in the Stateg is no ground for not fill-
ing up the postg of the Members of the
Planning Commission or for not having
our economic programmes,

And, Sir, this ig what they say in
the Budget: “They.dg not reflect ade-
quately the present Government’s poli-
cies gnd programmes.” Why should it
not adequately reflect the present Gov.
ernment’y policies ang programmes?
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Sir, two monthg have gone siuce they
assumed office. And the Finance Min-
ister is a man of experience, And they
have the experience of running the
Government, It is not that there ig no
policy. Eveu ip the President’s Add-
ress, the 20-point programme was
mentioned. And here also, they have
mentioned this 20-point programme,
They said, “We feel that the Pla.n
framed by the previoug Government is
inadequate to fulfil the policies and
programmes set out by us in our elec-
tion manifesto and on the basis of
which we have received a massive
mandate.” Sir, this is very important.
So far as the programme of the Gov-
ernment is concerned, they have men-
tioned the 20-point programme, Now.
so far ag the 20-point programme is
concerned, there wag the question of
obliteration of rural indebtedness,

THE  VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): Mr.
Sankar Ghose, if you don’t hurry up,
you will have to make comments only
when the final Budget ig presented.

SHRI SANKAR GHOSE: Sir, T have
a lot of time. So far as the economic
policy of the Government jg concerned
the election manifesto of the Con-
gress (I) mentjoned certain things.
One of the crucial things that was
mentioned was that employment will
be provided to at ieast one person in
each family within a time-bound pro-
gramme. That was a very good dec-
laration, That is a point on which
there can be a mational consensus.
That is not a point which is dependent
on voting in Uttar Pradesh or Bihar.
That is also not a point which is d-:hen-
dent on what taxes you may impose In
the future. On the employment ques-
tion thig Budget is absolutely silent.
The Congress(I) election manifesto
mentioneq that at least one person in
each family will get employment with-
in a time-bound programme. The n:2ni-
festo alser mentioned that if pecessary
the Conrtitution will be amended to
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ensure this. Thig should have Leen
provided. This need not be delayed
for assessing thg demage caused by
the Janatz Government. You can go
on assessing that but give employment.
That assessment should not operate
ag a stay for giving that employment.

Sir, the Finance Minister has :aid
that a nationa] consensus should be
there. If you give employment as pro-
mised then the co-operation of the en-
tire opposition will be here. The entire
House will co-cpearte with you. You
will remember that when the Maha-
rashtra Employment Guarantee
Scheme was passed by the Maharash-
tra Legislature, from the opposition
everyone unitedly supported it. If
you come forward in this Budget with
such a proposal that you will give em-
ployment to at least one person in each
family within a time-bound prog-
ramme, we shall support it, the entire
opposition will support the Govern-
ment.

This is one point that I want to make.
The other point that I want to make is
this. Again, from the Congress(l)
manifesto it wag stated that within a
period of five years provision for clean
drinking water wil] be made for all
villages. It is unfortunate that after
S0 many. years of Independence provi-
sion for clean drinking water in all
the villages is not there. A provision
for that should be made. It should not
be dependent upon elections. It has
rothing to do with what the Budget ce-
ficit i3, You will get the co-operation
of the entire opposition, of the entire
country, if you make a provision for
clean drinking water to all the villa-
ges. If you come forward with such a
proposa] the entire House will sup-
port you. Even now it is not too late.
I am suggesting this thing because at
the time of discussion on the Presi-
dent’'s Address 1 gave my amendment
on these mattens, which were Cong-
ress(I) election manifesto. On the
economic questions I gave my amend-
ment. I remember Mr. Antulay, who
had on behalf of the Congress(I) mov- .
ed the Motion of thanksg to the Presi-
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dent’s Address, had expressly refer-
red to my amendment and gsaid, yes,
we gtand by these commitments.
Therefore, so far as the economic
policies are concerned, you should do
these things. Now the elections are
over. On the economic policies, on
the question of giving employment, on
the question of providing drinking
water to all the villages, there can be
national consensus, The Budget should
mention these things.

Now, Sir, there are two other points
mentioned in, the Congress(I) election
manifesto so far as the economic mat-
ters are concerned. Firstly, it was
said that there will be a fund corpus
for providing relief in the event of
floods, drought and natura] calamities.
Sir, we know that what hag been pro-
vided by the last Finance Commission
is not adequate. n this House we have
heard hon. Memberg speaking on
floods, drought and other natural cala-
mities and saying that the amount is
not adequate. In the Congress(I)
election manifesto it was expressly
mentioned that there wili be a fund
corpus for setting up a commission
which will meet these contingencies. I
have raised this question before. I
remember, Mr, Jagannath Pahadia, my
good friend, was there. When T had
raised this question he read out from a
note which his officers had given him
and he gtated that the previous Com-
missions have said that this wag not
possible. But ultimately he agreed
and I am glad that he agreed not with-
standing what the previous Commis-
sions had said or what his officers had
said. So far as the pgclitical view is
concerned and commitment to the
electorate js concerned, this fund is
necessary. This is a non-controversial
thing. 1 would expect that in the
Budget g provision for it would be
made. Everbody will support it. Let
them come forward with such a pro-
posal and we ghall support it.

The fourth thing that has been said
in the Congress(I) election manifesto—
I am dealing with the Congress(I)
economic programme—ig that within a
period of five years mid-day meal for
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school children ang the school health
programme, will be there. Why can-
not this be implemented? Can there-
be any dispute on this? Is this a party
question?

These are the four commitments they
gave to the nation and the Finance
Minister says that on the basis of the
party’s election manifesto they have
received the massive mandate, There-
fore, I expect that even at this late
stage the Government will take steps
to fulfil these positive commitments
made to the people. In the plan that
hag been presented there is no provi-
sion for giving employment to at least
one person in each family. It does not
contain any provision for providing
drinking water in our villages. It
does not contain any provision regard-
ing mid-day meals to our school chilq-
ren. You can have a mid-term appri-
sal, you can have a mid-term strategy,
but on the four points that T have men-
tioned, you are committed to the
people. Why cannot we have them?
That is one thing, The other thinsis, . |

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHNANA GOWDA): I do not
want to disturb you, Mr, Ghose. Your
party has got only 40 minutes and you
have already taken 18 minutes.

SHRI] SANKAR GHOSE: I will take
sOme more time.

.THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): You will
havg another five minutes, Your party
has got only 40 mintes allotted time.

SHRI NARASINGHA PRASAD
NANDA (Orissa): Sir, the Business
Advisory. Committee allotted two full
days for the General Discussion on the
Budget. (Interruptions) Sir, the you
kindly lsten to me. Sir, the under-
standing given to us was that this
General Budget will be discussed for
full two days and naturally our party
would expect that we will get more
time. No time 35 fixed for discussion.
on the Budget.

SHRI\ SANKAR GHOSE: 1 will not
take more time than is necessary.
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Sir, these are the points from the
election manifesto. Then, Sir, it s
said here that they stand committed
by the 20-point programme. That mnc-
Iuded liguidation of rural indebiness
that included house-sites to the home-
less; that included distribution of sur-
Pplus land to the landless, For that Sir,
allocations have to be made and a pro-
vision has to phe made. The existing
plan doeg not contain it. We shall
-support you if you make a provision
for that. Therefore, it is not good
merely to say that you shall follow
the 20-point programme. That also
contained provision about irrigation
and power. A masSive programme for
bower and a massive programme for
irrigation have to be launched. Now,
what are the figureg that we are get-
ting about the plan? The plan figures
are that the Central plan of Rs. 6,015
crores will be increased only by
Rs, 560 crores, to make it a plan of
Rs. 6,573 crores, that is, increase of
only. 9 per cent. Sir, last time, during
Congress rule, during 1976-77, the
plan increase was 31 per cent. If there
is an increase of only 9 per cent when
the price rise hag been 20 per cent,
‘then in physical terms the plan will
be 11 per cent less and next year
there will wirtually be a plan holiday.
Sir, this Sixth Plan stil] stands. It
was of Rs. 71,000 crores with a growth
of at least 16 per cent per year. Now
with inflation of 20 per cent, if 'a
growth of 16 per cent has to be main-
tained, at least 36 per cent increase in
the plan has to be there to have a
normal growth; otherwise, there will
be a plan holiday. We had this plan
holiday for three years in 1960’s and its
disastroug consequence is for all of us
to see. I shall request the Government
not to have a plan holiday,

Sir, this plan is linked up with the
question of employment also. The
food-for-work programme which is
a vita] programme was started only
‘with nominga] sum of Rs. 50 crores; last
year we increased it to Rs. 350 crores.
Now, what iz the allocation for that
‘programme? It is only Rs. 70 crores.
A programme on which Rs, 350 crores
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were spent last year and for which the
Finance Minister says, and properly
says, that they want to revamp that
programme to make it more dynamic,
there is an allocation of only Rs. 70
crores for the existing programme.
At least Rs, 500 crores, with a price
Tise of 20 per cent wil] be necessary.
Sir, why ig it thig psychology created
that even on the question of employ-
ment, there will be glashing down of
the plan? In that case, this Budget
will have no hope for the poor, for
the unemployed, for the dispossessed.
This has to be corrected,

Sir, so far as priceg are concerned,
prices have risen by 4 per cent in the
wholesale from 6th January, 1980,
There has also been price rise in the
past. It is a question of legacy also.
But if we want to solve this price
question, we shall have to do seme-
thing about it. If we slash the plan,
if virtually there ig a plan holiday—
and on the basis of figures as present-
ed, it is virtually a plan holiday—and
if the physical target is to be reduced,
then we ghall deepen the poverty. The
only way we can fight the price rise,
the only way. this war against inflation
can be fought is py increasing produc-
tion and by increasing the purchasing
power in the hands of the people.
No plan will succeed unlesg people are
lifteq from the poverty line and unless
the huge army of the unemployed are
given jobs and income unless the pur-
chasing power in the case of the poor
iz increased, the stagnation in the
economy will continue,

Sir, hence, jn this Budget, I had ex-
pected that the economic policy would
be there. For this, a bold vision i3
necessary. We have to think big. We
hhve the food reserves, the foreign-
exchange reserves which enables ug to
think big. For the first time in India,-
in the last few years, the rate of sav-
ingg is more than 20 per cent, which
at one time was the Planpers’ dream.
Even last year, the small savings col-
lections, which were initially thought
to be about Rs. 650 crores, have in-
creased to Rs. 925 crores, an increase
of 40 per cent, These are the assets we
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have, the huge rate of growth in sav-
ings, the food and foreign exchange
reserves which are short-term instru-
ments by which we can build up com-
modity banks and we can deal with
critical pointg and we can fight inflation
in the short-term. But so far as the
long-term is concerned, unlesg the
Plan size iz increased and there is pro-
ductive invegtment coupled with a good
public distribution gystem, we would
not be able to solve this problem. I
would appeal to the Government even
at this late stage to consider this ques-
tion.

What hag happened? A picture is
sought to be presented that this RPud-
get hag reduced the geficit and it 1is
said that the dificit will be Rs. 1235
crores. Thig year, it is Rs. 2700 crores.
If you reduce the deficit, we will sup-
port you by all means. But do not
reduce the deficit by reducing the
food for work programme from Rs. 350
'to Rs. 70 crores, The programme would
cost Rs. 500 crores, Add this Rs. 500
crores. The deficit would go up to
Rs. 1700 crores. The deficit would also
go up if you increase the Plan size.
In 1976-77 there was a growth of 31
per cent in the plan size.

It is possible to increase the growth
rate of our nationa] product. Sir, this
year, it is apprehended, the gross
national product will decrease by onc
to two per cent. But India is capable
of growth. In 1977-78, the growth
rate in the nationa] product was 7.2
per cent. In 1978-79, the growth rate
was 4 to 4.5 per cent. Even in indus-
tria] growth, which ig marginal or
stagnant this rate, the rate in 1978-79
wag 7.5 per cent and in 1976-77, the
last year of the Congress rule, it was
10 per cent, All this is possible, It is
within our reach. It requires dynam-
Jism. It requires a bold vision. It re-
quires a bold programme,

Sir, I am not asking for an increase
of 31 per cent in the plan size. If there
iz an increase in the Plan gize by 25
per cent, we require gnother Rs. 1500
<rores. For 20 per cent increase, we
require another Rs. 1200 crores. You
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say that the deficit would Rs, 1235
crores. You add Rs. 500 crores for the
food for work programme, it comes to
Rs. 1700 crores. You add another
Rs 1200 or Rs. 1500 croreg for having
a rea] Plan and not a Plan holiday, it
would come to Rs. 2900 croreg or
more. You say that the deficit last
Yyear was Rs. 2700 crores and that you
have reduced it to Rs. 1235 crores.
Take the political advantage by all
means. Nobody will grudge that. But
do not take the political advantage at
the expense of the food for work prog-
ramme or at the expense of the Plan.
Hence, the Plan gsize should be inc-
reased.

194

Then, there is one disquieting fea-
ture. In calculating this deficits, they
have envisaged a growth ip the collec-
tion from import duties. Corporation
taxes have down, Excise duties have
gone down, Import duties are going up,
This ig one of the disquieting features.
We are importing goodg produced in
other countries so that employment is
generated in other countries ang un-

employment generated within cur
country.
What does this import mean? 7The

import means employment generated
outside and unemployment generated
inside. And what are these imports?
These imports are for the elita who
have the purchasing power, The
problem in India is to have the pur-
chasing power. The problem in India

chasing power for the poor masses.
The problem in India is that
there is no demand by the
people because they are poor, The

problem in India is that when people
starve, we are in a position to export
foodgrains. Therefore, in this Budget
some provisions should have been
made so that the starving millions, the
toiling millions, the people who are
living under the poverty line, could
get some hope some @ strength,
some income and employment. T+ is
within your means to do this. There
can be a nationa] consensus on this.
This could have been an employment-
oriented, growth-oriented ‘budget.
There are bound to be political dis-
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putes in political matters, there has
to be fight there, but on economic
matters let us stand unitedly, let this
Government show that they can com-
pete in increasing the size of the
plan, in generating employment, in
strengthening the base of self-reliance,
s0 that the succeeding generations can
say: Yes, they have been able to
solve the problem of poverty. But
this Budget is a kind of a caretaker
Budget, it is a holding operation.
Even all the Ministries are not in
place. There is not yet a proper Mi-
nister of Defence, proper Minister of
Labour, proper Minister of Civil Sup-
plies, proper Minister of Steel and
Mines and proper Minister of Indus-
try. The economic Ministries are not
in place. The Planning Commission
is not there and when ths budget
comes the Finance Minister has gone
on a plan holiday. He has written
eight pages’ budget. Out cf this there
is a brilliant four-apge essay renoun-
cing the misurle of the Janata  and
the Lok Dal Governments. It is a good
essay but a cruel joke on the people,
as if an election campaigp is stil] go-
ing on. The next two pages say about
what was the budget of the last year
and the last two pages are projecting
the last year’s budget estimates. This
essay was good during the election
time. You have the means, you have
the power, you are not a coalition or
a conglomerate government, you can,
if you wish, in view of the foreign ex-
change that we have, in view of the
savings that we have, in view of the
unutilized capacity that we have, give
a push to the economy, bring up the
people who are below the poverty
line, You can give them hope, give
them employment, give them income
and you can come forward with such
schemes as are contained in the four
items of your election manifesto and
in other schemes of your 20-point
programme. If you do so then only
you shall get our support.

st &t T (SET) ¢ SwETeTe
S, 9T 9 FIS FHT OF HIF AR

- A wrh § iR A ww &
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TR & g} F | w9d §, JuAwreas
ST, 3§ gEw § g7 AW A A% U
F gy 9T godd & afrsw & A
Foameaamm s@ WE ! 3§ §@F<
F A AN F5 ST o awr §
WA &Y T ARFT AR AT R
79 q0% ¥ 75 @R IEE &
U & &Y 2f=r g S Swafas
FFear g, Wt ferEada  wRdieanw
BATR Frafee wred A gt faat § Sasr
AR Y § ) sogaTeas weed, i
oTTF! fagwa § uF TG §, FAq
2, ‘7 faeddY g TEIe o guEgiag
g1 T gaw dfawea & S 99 §,
#faie & ot weex § ‘wrer f7owTEw-
fafreer A9’ 7 & mfera AT 8 )
T Jrood AT, STAWTEqET ST,
§ Stran g o seEe F I ad
7 fow gumy § st = 5@ &
AR § ) WO arsqa ge fE
fem «0% ¥ wgad & qg @Y, €W
fafreeg @Y Safag ¥ ¥ a1d gawT
1 FE AR Y TG 99T TF TR0
ff A gq awe & a § 9T TgWFT W)
g | e g ¥ *fa¥e & wfaal wr
feamr fhg qw@ ¥ warde & faars
g, dfyare ¥ fawms 2 few a®
¥ A QUESIATEY FY 96T FQ 8 |
§ AR TG TF ATH! TAFTL TATHA,
ST d5r Ay F q H FAy o fag &
q&dT ¢ 98 9 FT GATAT ATEAT E |
4, p.M.

SHRI SHYAM LAL YADAV (Uttar
Pradesh): How is that relevant?

oY Tt T AZ FgT WA )
TE O § qrAAT g AN qrw e A8
St & wfasy & fag a8 faar & 1 @i
gl awr ¥R IR g sufwe feaar &

.+ - (Interruptions)
qg TgT [T § | I qqr qg g »
qo[C &1 989 § g9 9T 919 1 g6
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g1 e St 43 & g} wEifear o

% &) § @y =N fad) 31 fowed v
FT W& 7Y § 1 & 93 FT gATAT |ATRAT
g1 o AT ST F q A S fag
goerm 7., ..
(Interruptions)

ot s wgtfeat @ gary faar
ITET FT 95T §, e/ Afgey A foar
STRT A E L L L.
(Interruptions)

it Wt wE o Fifs wo s
qEf FE | WAF A H ST A AT
7w N § azifenr it fF ag S
T & FIR F g g fafT T g
& afz d@a S 7, arEg ST Ay

AT &0 g AfFT JE ar IR g Hell
T WE T TR F—
“He ig an intelligent, daring,

young leader. Ag far ag the question
of future Prime Minister iz con-
cerned, I do not think in terms of
the future Prime Minister because
the health of our present Prime
Minister is very good. But when
the time comes, every old person
has to step down and make way
for his children, failing which the
children snatch away the rajya for-
cibly. So keeping that in mind, the
elders should leave the seat of po-
wer at the right time and grace-
fully before it is snatched.”

SYGWTETE AT, § WIS W
e S & Fgar g e g ¥ s
sqaq 1 ¢ QY wee frd ueaa ¥ fazam
Wy g ¥ qErfar g AEad )
& wuwr ag sofeq Fgw wTear g
FifF TF wawer FEIGATA qATEN
AR Y AL ) Hfadidgw T 5
FIT SF QIEGT FEITIAAA HATES
& AT § | 9 T WAT §1F F A1AT
agl § 1 afe @i 71 awda & fag
FE W GIATT § A H I 11 F WA
F1 AT Fa@r g | 5 adF § waa
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arEmsy & A § o a0 3 feeet
Fr 1Er & fog aerd AT FQ A T
o9 g qrAT § | SqaWiEqer Hgied,
Y ST § FIGAT GIHT TF ATH
eI g7 § | WX AgAT a9F
T G g (% ST qE AT 98 T
qrarsa &1 sfawr 91 ) fag 0% &
9% 9% q sAx fguars fadR
forar | few aQF § sl d ood faar
F fems fasg fwur o sEEiR &
fawrs wrgwei ¥ fagig famar ar |
Hawg 7 quw fuar & fgers fasg
frar MTITHT MATT HE HF7 @T
% Y H‘g’% s (Interruptions)

L3

S W I q1ES ¢ GRE "%
gET. . . . . TG HY W|FE §

(Interruptions)

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): That is
history.

(Interruptions) —

SHRI RABI RAY: I am in posses-
sion of the floor. I am very much in
possession of the floor.

SHRI SHYAM LAL YADAYV: Sir,
on a point of order.... (Interrup-
tions)

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): How can
anybody take down anything if both
of you go on talking?

SHRI SHYAM LAL YADAYV: Sir, I
seek your protection, The Home Mi-
nister has made some remarks. He is
distorting his statement. I okject to
that he has no right to distort his
statement. That is my submission.

s W& TG : SUGWIEAST WgId,
gaR @aF AT AR o wus w
A & a ‘BT audt”’ & Ay S ¥ oAv
o gl § ORI S F oArs a9gd
fafqa safwg g fe o e gar & 43
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[T 2t U]
WA 9387 W I9[_T A W%
gy @g St AT qyg 98 g
§ 3 gz weaddy a7 =k @F
agFaT 9 fader gagrd § I
ar g @ A AW F A FIT F
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It is reminiscent of the Moghul days.

fra a0 § faecdt &t wdY & fag
qATHF A 17 § A€ T o 1 HY
AZATT GLFT FY fRaE@ T 9371 & |
s fgg st 1 ST 747 g ITH AAY
F & agarg qFR T Ao fFaa §
AT TLATT HIT GrEOrsq 0 7 faqo
fpar § I9FT 9gFT Imar § | agAT
g fagqy § -

“Prince Muhammed Akbar, the
fourth son of Aurangzeb has crown-
ed himself Emperor (lst January
1681) issued a manifesto deposing
father, and advanced on Ajmer to
defeat and capture rein, but the
pretender’'s army had melted away
and he had been driven to take to
flight from the neighbourhood of
Ajmer (16th January) as we have
seen.”

Here is an excerpt from Jadunath
Sarkar’s “History of Aurangzeb”, Vol
IIT (Pages 235—37):

“Sultan Muhammad Akbar, the
fourth, was only 23 years of age at
this time, Having lost his mother a
month after his birth, he had keen
brought up by his father with spe-
cial tenderaess. Early in youth he
had receivi.g the practical education
of Mughal princes by being entrusted
with the viceroyally of provinces
and the command of armies in the
field, generally under the tutelage
of some high minister of State. In
the present Rajput war he was con.-
mander in chief, both in Marwar
and Mewar.” - : :

TR A JIAT & ITTATEAT  AAET |
§ Fgar wgar § v wtaw @idf gfaq

i
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TN FAGaH q9§ st g a9 @
ST AT ¥ ag wrATT gae gl Wi
o dorg it A g@ ST YgTA HAY
aaT &7 | Tafey g A Sy ¥ do ey
T SATTEGT FTE | WR AT 1 TE -
i 0 a1 9 TAFL ITHT FHIAA
frer st | B wET & FoR o @fag
FATL To2 & Aqral A A & forg AeTe A
ot ? gafeu fw fam Aifaa) o ais Sy
St fag Frateaa FU @ § AR W
qrgfe w@ @ ¥ | foafsas seiegaT
FY e FEF I TG T STEATEEH
& Fro fors frar & st fag sy
A, # gafog gt FEAT TEAE AR
Ty ) 91y SUgwIeTs  Wgled, ATh
FO, & gaR Ghweay fafee
g AR fgwrar aam g ¢ R
TOF Y Fd g TR MAT T
J 39T Fgd & o1 IFG gOT T
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“Answering questions on what he
thought about the role of Mr.
Charan Singh and other Jat leaders
vis-a-vis last Lok Sabha election,
Mr. Singh said “casteism* had
brought about division among the
kisans who were already unorga-
nised and lacked bargaining power.

The Union Minister opined that
“fanaticism and frenzy” that came
into play was the result of the ef-
forts of the “so-called kisan leaders,
who are in reality the worst ene-
mies of the kisans.”

Mr. Birendra Singh, a top digni-
tary of the All-India Yadava Maha
Sangh wag confident that Yadavs
would hereafter see things in the
proper perspective and ‘think on
right lines'.”

oF #fgaef frevns em wfa =t
ST et & ama ) faaray &1
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R v Ifaq &3 & fau Je-arn
FAW F 1 7aC & 77T 71 fagwa
¥ ovq ¥ OF I1T Fg FCF HEZ FET
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aFl &1 fF S gomdE #7 ged §,
fafsma awd=gmm gt fauea
¥ faet & | STF 95 § I qwAr F;r
THEST FTH TAHT FT JAL F&F o
g9 T QIS T T @RI FT I AT
da fag ot aafy o gfie g, faar
g fofess s & &
gifaa  sedtsgna | afefoa sar
ATET & THHT g9 FIA gL ad | TAAC
B AT FEAT B

DR. MALCOLM S. ADISESHIAH
(Nominated): Mr. Vice-Chairman,
Sir, the general discussion on the
1980-81 Budget has many aspects but
I would limit myself to two broad
areas: One is to make a few com-
mentg and ask a few questions on the
Interim Budget and the second is to
make a few suggestions on the formu-
lation of the final regular Budget.

Firstly, the 1980-81 Budget that has
been submitted to us is a holding ope-
ration in the sense that it is a straight
—as pointed out by Mr. Sankar
Ghose—12-month continuation of the
1979-80 approved Budget. And so it is
an Interim Budget on which a Vote-
on-Account is taken. Therefore it
may be more valuable if some sugges-
tions are offered at this stage to the
Finance Minister who must, even now,
be in the process of framing a regular,
final Budget.

Mr. Vice-Chairman, Sir, before do
ing that I would, however, like tr
ask four questions of the Finance Mi-
nister regarding the Interim Budget.
The first question has already beer
asked by Mr. Sankar Ghose, but 1
would put the question slightly diffe-
rently. Why this holding Budget?
Why this holding operation? One im-
portant reason I thought, before I

Tictanad $n +ha Financa

noama horwa anA
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Minister, was that it was because the
Plan outlays have not been finalised.
Ang with the dissolution of nine State
Assemblies and Governments, this
finalisation has not been possible, But
the Finance Miniter, in his speech on
page 7, says that the Central Plan
with the Central Ministries has been
finalised and that the State Plan out-
lays have been discussed and finalised
with the State Governments. If these
two statements are true, then 1 would
like to ask the Finance Minister my
first question: What are the economic
reasons for this interim Budget? Be-
cause as a country we can hardly
afford at this stage of our economic
development to lose four months. My
second question is with regard to the
state of the economy, the figures that
he has quoted. I myself, on the
basis of my work, have a feeling that
his figures are rather on the optimistic
side—on the conservative side. He
computes the fall in agriculiure pro-
duction at 6 per cent. In fact, the
fall in foodgrains production has
been over 9 per cent. And so
there must have been a much
greater increase in the production of
non-foodgrains if the fall is going to
be decreased from 9 per cent to 6 per
cent. And on the manufacturing side,
my figures show that as on Decem-
ber we were having a figure of minus
2 per cen! 8.2 ser cent and, therefore,
my calculation is that we are going te
finish the year with -3 to -4 per cent
as against -1 or -2 per cent growth
rate as indicated. Similarly, the in-
flation is quoted to be 20 per cent,
whereas it is 21.4 per cent. I would
like to ask the Finanece Minister
whether the figures that ke has given
in his statement are based on some
more information and whether they
are firm_ And the third question which
I have to ask with regard to the in-
terim Budget concerns the 1979 in-
crease in the deficit, an increase over
the budgeted deficit by Rs. 1318 crores.
Now, Mr. Vice-Chairman, Sir, the
Finance Minister has given a series of
explanations in his Budget statement

which I read carefully, but when we
anmnara them with tha Esnlanatorv
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Memorandum, they do not add up, I
find that this Rs. 1318 crores of adgdi-
tional deficit for 1979-80—it is the only
new element in the Budget—is due fo
two factors, First, there hag been an in.
crease in expenditure over the Budget
of Rs. 798 crores. In respect of the
defence services, the expenditure has
been increased by Rs. 255 crores, the
grant-in-aid to State; very largely due
to drought and so on, is Rs. 347 crores,
additional loang to States Rs. 159
crores, and so on, adding up to Rs.
798 crores as the additional deficit.
Ang the second has been the decrease
in receipts, not of the taxable income
so much as the non-taxable income.
The capital receipts have fallen by
Rs. 515 crores and the non-tax revenue
by Rs. § crores. My question to the
Finance Minister is: doas this break-
up, that ig to say, an increase in dis-
bursement of Rs, 798 crores plus the
decrease of Rs. 520 crores in the non-
tax revenue account for the higher
Budget deficit? This, I think, is a
truer picture, and a less gloomy pic-
ture as far as the deficit is concerned
than what has been presented py the
Finance Minister when he goes on to
say that this is due to the food-for-
work programme, and due to increase
in food subsidy and incrcase in this
subsidy and that. Am 1 right in my
analysis? . i

Then, finally, Mr. Vice-Chairman,
my fourth question is this. There is
a sharp rise in foreign aid by Rs. 360
crores that he is forecasting for the
coming year. Here I would like to
ask the Finance Minister this ques-
tion. The Fifth Five-Year Plan had
a very firm commitment that by the
end of the Fifth Five Year Plan we
would be having zero nat ail where-
as now we are having an increase in
net aid by Rs. 360 crores; and I think
that the total of net aid we will re-
ceive would be nearly Rs. 700 crores,
My question is: ‘(he may not be able
to answer it because it is a policy
question). Is the Government chang-
ing this target to move towards zero
net aid? I agk this because we seem
to be now moving in the opposite
direction towards an increusing curve
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in the receipt of foreign aid. Now, 1
come to my suggestions which would
be more useful and they ace with re-
gard to framing of the final Budget.

My first suggestion would be this,
which hag been hinted by Mr. Sankar
Ghose, But he was more on the ne-
gative side. I want to be positive, Could
the Finance Minister use these two
months—it may take two to three
months before we meet for the Bud-
get Session as ap important Member
of the Planning . Commission—the
Finance Minister is an ex-officio Mem-
ber of the Commission to establish at
least the outlines of the Plan?

SHRI P, RAMAMURTI (Tamil
Nadu): There ig no Plan, How can he
outline? :

DR. MALCOLM M. ADISESHIAH:
That ig why he ghould be able to de-
velop the outline, He ang the other
Members of the Planning Commission
should be able to do so.

SHRI P. RAMAMURTI: There is no
Planning Commission at all,

DR, MALCOLM S. ADISESHIAH:
Planning Commission consists of the
Prime Minister, ex-oflicio Members
like the Finance Minister and appoint-
ed Members. At least the ex-officic
Members with the staff shoulg begin to
start first discussion of an approach
paper on the Plan so that the strategy,
the policy, the priority and the invest-
ments, can be developed against which
the Budget should be fitted. I hope
we would not be looking at the Bud-
get without any Plan, - Mr, Venkata-
raman has said in the statement that
the present Plan does not fit into the
Government policies. All right, What
is the Plan? It should be available
as one of the first exercises of the
fina} budget making,

Second: Mr, Viee-Chairman, the
Budget will have to counter the in-,

flationary situation which is due to b

excessive liquidity as expressed by
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‘M’, showp by the Reserve Bank
Statements, which ig money with the
bublic, the bank credit to Govern-
ment ang private sector and which
has new registered an increase of over
22 per cent, Deficit financing ig add-
ing to our inflationary pressure. Now,
as far as the Budget is concerned, it
can do two thingg to counter the in-
flation. It can mobilise additional re-
sources through taxation. And second-
ly, it can review the increasing sys-
tem of subsidies which is adding to
the inflationary pressure on the eco-
nomy and rationalise them,

My thirg suggestion is that the Bud-
get should contribute to reversing the
minus growth rate of the economy. The
interim budget plan figures do not in-
volve real increase in the Plan out-
lay, As Mr. Ghose pointed out, at
the moment there iz a nominal in-
crease of 8-9 per cent in the Plan
outlay, and the price rise of 22 per
cent,, in the Central sector there is a
real decling of 12 per cent in the Plan
outlay ang in the State assistance sec-
tor there is a similay decline of 11 to
12 per cent. Therefore, one of the im-
portant ways in which the economy cap
be stimulated i3 to try to at least main-
tain the Plan investments of 1979-80,
The Minister sayg that he is going to
increase the Plan outlay. He should
really do it soon,

Breaking down the economy on the
primary sector, Mr. Chairman, I feel
that unlike what the Minister says, the
Primary sector is really in good shape,
In gpite of the worst drought in two
decades, we will be ending this year
with the food-grains production of 120
million tonnes. Though the decline is
about 9 per cent, the absolute produc-
tion of food-graing ig 120 million ton-
neg which justifies the statement, I be-
lieve, that our agriculture ig no lon-
ger simply a gamble of the monsoon
and the rains but that it is beginning
to pay off as far as investment orien-
tation ig concerned. Here I would say
to the Minister that one of the. impor.
tant points, of the 20-Point Programme
which was really carried on in the
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Sixth Five Year Plan wag a very
heavy investment in irrigation, and I
hope very much that the meagre
amount indicated in this interim Bud-
get on irrigation would pe inereased.
And the matter which I referred to
other earlier are the subsidies which
should be looked into. I must say
that I am somewhat unhappy at the
so-called reorganisation of the Agri-
cultural Prices Commission leading to
a new structure of agricultural prices
in future, because I pelieve they will
not help the small farmers, the margi-
nal farmerg or the agricultura) lab-
ourers who are the majority in the
rural areas, They will only help those
who have a marketable surplus, who
are the big large and middle farmers.

Next, the budget should help the
manufacturing sector return to the
growth path. Here, Mr, Vice-Chair-
man, I would say that one of the ur-
gent steps ig to stimulatg the invest-
ment market. I think someone point-
ed out that for three successive years,
we have saved two per cent more than
we have invested, It is g very cur-
ious situation that a capital-short eco-
nomy India has been exporting capi-
tal in the last three years, The latest
figures that the Reserve Bank of India
has published show that this gap bet-
ween the higher rate of savings which
is 20 per cent and the lower rate of
investment, which was 18 per cent. is
being covered, I hope this ig true. The
Government should gee as to how the
budget can stimulate investments in
the country. Then, the existing capa-
city of industries should be fully uti-
liseg because in a majority of our in-
dustries, underutilisation of capacity is
increasing. The budget must also see
how we can increase the capacity of
our industries, op and how the public
gector earnings which have been major
contfributory factorg to our deficit

situation cap be increased, And final-
ly there are the management problems,
As far ag the infrastructures are con-
cerned, thave is no reason for the poor
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performance in the railways and in
the power and transport setcors,

Then the fourth principle that L
hope the Minister will bear in mind
is the problem of social justice. Here
at least two things need to be borne
in mind, One is that his announce-
ment that credit to the priority sector
is goingto be increased from 33; per
cent to 40 per cent and a rural deve-
lopment bank will be set up. All this
will help those who are above the line
of destitution, that is to say, those who
can invest in the small industries, the
tiny industries and so on. But as far as
the masses of people are concerned—
what we call destitutes, who are about
50 per cent of the 60 per cent who live
below the poverty-line—it is re-
ally such emergency programmes as
the “food-for-work” programme, the
employment guarantee programme
and the Antyodaya programme
of the previous Government
which really touch them, the
people below the destitution level.
I hope this will be borne in mind with
regard {0 applying of the canons of
social justice when it comes to fram-
ing the budget, to gether with such
transfers as are necessary from the
richer sector to the poorer sector,

Fifth. the Finance Minister must
also take into account the fact that
the parallel economy has become an
important factor in our country. Com-
pared to the national economy of Rs.
80,000 crores, my calculation is that
the parallel economy accounts for a
plus Rs. 30,000 to Rs, 40,000 crores.
It is not as bad as in the United States
where the Internal Revenue Service
(IRS) hag calculated that in an econo-
my of one trillion dollars, 750 billion
dollars or three-fourthg of that is in
their parallel economy. 1 believe that
ours ig between one-third and one-
half. I think two major causes for the
parallel economy are (1) the attempt
to avoid taxes and (2) engaging in ille-
gal activities which lead to high profita-
bility. These are the two major rea-
song for the parallel gconomy and I
hope the budget will deal with them.
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AN HON, MEMBER: Elections?

DR, MALCOLM S, ADISESHIAH:
Finally the Finance Minister should
also pay attention to one more thing
and that is, I believe wWe are now
reaching a point—I do not want to go
into the details of it—which is pass-
ing the point of bearability as far as
the country’s public debts are concern-
ed. Hig document says that we will
have next year a total public indebt-
ednesg of Rs, 56,881 crores, which ig
nearly two-thirds going to three-
fourths of our national income, which

" out of all proportion to what it should |
- be. I believe that the Budget should ;
!

|

begin to slow down the rate at which

public debts are increasing. Thank
you,

E S5t daow faw (ST WRW) ¢
JUGHTETS  AERT, IE W wafw

g9 @I T g, IWHT T F

aTe ug wWifgx gar & fe Q¥ 1982 ¥4 W9 g & | ug
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I F g TS FT ZT WG FA
F WA fFAT AT 0S¥ gHT FT
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#FT g g f& fagdr oY wfaw
g aaeqTy g% §, T UFIT & g
1 g gulq wwed WX SEaT
TER F oFT & ogE £ 1 AW
Fut & waT & FIWr T oww W
q9F AT & wRL THET
g & 3g fmmm a1 wifww &Y
woE T ,

[The Vice Chairman (Shri R, R.
Morarkka) in the Chair].
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TO® 1 ST AGSAT IST BT OTHY
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gH 3 | qF 3Z A § QA AnAE
g ogara Fzw o oW
TqA Frgar w@R Afaa F A
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feae &, gga w5 wE 7 ;

fex & gqowar § & o &
g feafg % gum =ww |
FAT 9 AT § 1 GET Qv FEr
T JT WOw 9 W g8 & A
QI A, R AT TN W, W 3w W
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i FTaT & | SuawTeRe o, T ¥
|y § @Y w9 g9€ g1 & g fw
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SHRI NARASINGHA  PRASAD
NANDA: Mr, Vice-Chairman, nurg is
the largest democracy. And what is
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significant to know is that from July
1979, a caretaker mentality persists all
over. Adhocism continues in all
spheres, including administration, Even
the formation of the Cabinet hag not
been completed. Though it is claimed
that Indiraji came with a massive
majority—not a mandate because I
understand mandate otherwise—she
hag not been able to even complete
the formation of her Cabinet. It looks
as if she herself is not able to shed
the hang-overs of the past, what to
speak of the Finance Minister.

Sir, we do not notice any worthwhile
initiative in coping with the perplex-
ing political turmoils and the malig-
nant social tensions ar> gaining a firm
grip over the Wworsening economic
situation, which the Finance Minister
himself has described in his budget
speech. 1 feel—not only I but many
people in this country feel—ihat the
leadership gives the impression of a
hesitant, halting start, devoiq of any
reassuring touch of confidence, There
does not appear to be—at least I do not
notice—any evidenec of any longer-
range thinking or planning. You will
notice, not only in the Finance Minis-
ter’s speech but in thes entire attitude
of the rulling party, that they do not
try for any positive ideas. They are
completely exercised  in indulging in
mere negative aversions, In the en-
tira administration, none of the top
officialg knows where he stands, to
which Department he will be trans-
ferred. There is talk of reshfling.
Even the senior Cabinet Ministers are
loosely talking about it without know-
ing what the Prime Minister herself is
thinking about it. The top officials
who really run the administration
themselves do not know what their
position is—whether they will really
continue in the posts in the respective
Ministries which they are now oc-
cupying for a reasonable period of time,
or they areg likely to be shunted to
some other place. Naturally they
also lose their initiative and the care-
taker mentality pervade the entire
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situation in the country. Every de-
cision is taken on an ag hoc basis,

I had to say all thig just to make my
point that this interm budget and this
Vote on Account had to be presented
because of this dominating, prevalent
atmosghere of adhocism and tentati-
vism. Every thing is tentative and it
looks as if the main thrust of the pre-
sent leadership is that every thing is
achieved in [ife once you become the
Prime Minister of the country. Once
you gain power, consolidate that
power, Power for what? Power is
not an end by itself. Supposing you
had won all the 542 seats in the Lok
Sabha, supposing after the dissolution
of the Assemblieg you winp all the nine
State Assemblies also and have your
own people there, what do you want
to achieve? What do you intend to
do?

Poor Mr. Venkataraman who gerves
as the Finance Minister in the present
arrangement has {0 say—

“Interim Budget and the Demands
for Grants ... are by and large a
continuation of op going expendi-
ture sanctioned earlier and certain
minimum unavoidable changes™
just to take some figures hiere and some
figures there, what ig known in ac-
countancy as fudging. And he goes
on to say that—

“they do not reflect adequately
the present Government’s policies
ang programmes because since we
took office we have not had enough
time to formulate these.”

So they went to  the elecorate with
their election manifesto and came a
massive majority. But they have not
yet formulated heir policies and pro-
grammes which they intended to im-
plement after assuming power, And to
do that exercise of formulation of poli-
cies and programmes they need some
more time, Therefore, they have
come with the Vote on-Account Bud-
get. 1 think the ruling party realises

[ RATYA SABHA ]
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the dangers involved in his kind of
ad hoc approach and the impression
that is going round the world about
this largest democracy of the wqud.

|

Mr, Vice-Chairman, the Finance
Minister like a good doctor diagnoses
the malaise in the gtate of economy
somewhat correctly., Dr, Adiseshiah, in’
coursg of thig speech, depicted a gloomy
picture of the state of economy, In fact,
if the Finance Minister says that agri-
cultural Production will go down by 6
per cent. Dr, Adiseshiah on the basis
of his working, says that it will go
down by 9 per cent. industrial  pro-
duction, according fo the Finance
Minister, wil] go down 1y 1 per cent,
Dr. Adiseshiah, who is an eminent
economist, says that it will go down
by 3 per cent. So this is the state of
economy. Everybody recognises that
it ig a brilliantly written essay on the
state of economy and 1 do not want to
repeat what Mr. Sankar Ghose hag al-
ready read out to you. But the point
that I am trying to make out is that
the “state of economy is bad” is 3 mere
slogan, What do you intenq to do?
How do you cure the state of econo-
my? For that you do not have any
answer. You merely say that you
have, therefore, to wait till the priori-
tiegs of the Plap outlays for 1980-81
are finalised by the Planning Com-
mission to be appointed. Yesterday,
when Mr. Shankaranand, Minister of
Education, was answering a question
whether an Urdu Academy would be
established in the Delhi University,
he said that they are consulting the
Planning Commission. I put one sup-
plementary saying that the Planning
Commission does not exist and asked
him with whom he was in consulta-
tion. That I am not able to under-
stand. Hg said that the question is
not relevant. I am not to learn what
ig relevant from at least a man like
Mr. Shankaranand, Itis the bad.
luck of this country that we have
people like Mr. Shankaranand as the
Education Minister of this country.
Sir, look at the picture and see how
this planning process has been com-
pletely halted. And not only in the
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election manifesto but also in the
President’s Address we were assured
that the present ruling party is com-
mitted to planning, What is the nature
of this commitment? The members of
the Planning Commission have already
resigned and you have not appointed
the members of the Planning Comis-
sion. As Dr. Adiseshiah has rightly
pointed out, you do not even give an
outling of what you intend to plan,
you do not give the skeleton or the
frame so that tha might fit in the
General"Budget which yeu are likely
to present after, say, two months. So,,
the atmosphere of ad-hocism continues,
(Time-bell rings) Sir, I have taken
hardly seven minutes.

THE VICE-CHAIRMAN (SHRI R, R.
MORARKA): You have taken thir-
teen minuteg so far,

SHRI NARASINGHA PRASAD
NANDA: 1 will conclude, Sir. One
point that I would like to make is—I
woulg expect a clear answer from Mr.
Venkataraman—I at least do not un-
derstand what ig this Government’s
perception of the causes of the pre-
sent economic malaise. He has diag-
nosed the malaise al] right. He has
haid this ig what has happened, indus-
trial production has gone down, agri-
cultural production has gone down
and the infrastrcture is completely por-
ken and he needs a midter stategy. All
that he has said. But has he described
the causes of the malaise? Once
you know the causes, then you know
you are likely to cure it. But you
don’t find in the Budget Speech of
the Finance Minister, Mr, Vice-Chair-
man, any indication of this Govern-
ment’s perception of the causes of the
present economic malaise. If you do
not disclose the causes, how do I
understand your intentions? You just
expect us to speculate on your inten-
tions. Now you only indulged in
bringing a chargesheet. That is what
is done in this Budget Speech. I do
not hold any brief for the party that
was in power whether immediately
before or a little earlier. But the
point that I am trying to make is,
the Finance Minister of a country
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who is returned with a massive ma-
jority—which they are repeating
often times—is not able to spell out
the causes of this economic malaise
and does not disclose them in his
Budget Speech but merely produces
a chargesheet like a public prosecu-
tor in a court of law. I do not think
that is how a Government should
function.

One more short point, Mr, Vice-
Chairman. He says that the deficit
will be Rs. 1,235 crores but I do not
accept this as correct. Last time we
were assured that the deficit would
be of the order of Rs. 1,382 crores
but it has gone up to Rs. 2,700
crores. I am of the view—of course,
1 am not going into the details as

to why I am of that view because
some indication has been given by
Mr, Sankar Ghose and Dr. Adise-

shiah—that this deficit is going to be
of a much higher and larger amount
than the amount contemplated by
the Finance Minister. And the in-
flationary trend is likely to continue
because that is the ill of the system
i¢self, This inflationary trend is
likdly to continue and if he really
wants to close the gap of this deficit,
he has to come forward with a heavy
dose of taxation which Mr. Venka-
taraman would never do because the
ruling party’s approach is a  pure,
unadulterated populist approach to
every problem. And I do not think
by a populist approach you can
solve the deepening economic cri-
sis in this country.

Sir, there are many other things
to say, but, since the Finance Minis-
ter has not indicated what is really
in his mind—in other words, he has
not placed his cards on the table and
he hag held them on close to his heart
—I will also wait for a better oppor-
tunity to discuss things after he has
opened all his cards.

Thank you, Sir.

sft 7oy Tag (Tow) oS-
awrems oY, =t TEER AEE S
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STATEMENT BY MINISTER
RE. PRICE AND PROCUREMENT
POLICY FOE WHEAT AND
GRAM FOR THE 1980-81 RABI

MARKETING SEASON

THE MINISTER OF AGRICUL~
TURE AND RURAL RECONS-
TRUCTION (RAO BIRENDRA
SINGH). Sir, with your permission,
I rise to make a statement on the
Price and Procurement Policy for
wheat and gram for the 1880-81
marketing season. ‘[ ;

The Government have had under
consideration the recommendation
of the Agricultural Prices Commis-
gion and have taken the following
decisions in regard to the price and
procurement policy for wheat and
gram for the 1980-81 rabi marketing
geason:

(i) The support price of wheat
will be Rs. 117 per quintal and
that of gram Rs. 145 per quintal.

(ii) The issue price of wheat
from the Central Pool will be
maintained at the present level of

Rs. 130 per quintal.

(iii) Free movement of graing
threughout the country will con-
tinue, the whole country continu-
ing to be treated as single zone
for this purpose; and |



